
Kotak Contractor’s Plant And Machinery Insurance
Additional Covers/ Endorsements Wording

Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.

WAIVER OF BETTERMENT

In the event of total physical damage of the insured machinery/equipment 

necessitating replacement, which may become obsolete at the time of 

such replacement, the Indemnity shall be the cost of reinstatement of the 

damaged machinery with the follow up model of the same type, provided 

that, such cost of replacement does not exceed the sum insured set 

against the said item.

It is further agreed & declared that, this extension shall not be enforceable 

if the insured is unable or unwilling to reinstate the property. However, if 

the cost of replacement with the follow up model exceeds the sum insured 

set against the said item, the company’s liability would not exceed the sum 

insured.

UIN Number: IRDAN152A0028V01201718
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Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.) 
CIN: U66000MH2014PLC260291. Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai -400051. Maharashtra, India. 

Office: 8th Floor, Zone IV, Kotak lnfiniti, Bldg. 21, Infinity IT Park, Off WEH, Gen. AK Vaidya Marg, Dindoshi, Malad (E), Mumbai - 400097. India. 
Toll Free: 1800 266 4545 Email: care@kotak.comWebsite:www.kotakgeneralinsurance.com IRDAI Reg. No. 152. 


